30 - BEFORE THE ADJUDICATING AUTHORITY
- NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH

COURT 1

CP(I1B) 757/9/NCLT/AHM/2019

~ Name of the Company: Ganpati Energy Pvt Ltd

_ Vs
Shiv Vijay Processors Pvt Ltd

Section:

section 9 of ihsolvency & Bankruptcy Code

The permission is granted.

Accordingly, CP(IB) No. 757 of 2019 is stands disposed of as withdrawn.
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